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BEF THE ON'BLE NAT GREEN TRIBU SZ CHENNAI

ORIG!I!A.L APPLICA. N0: 169 ntr ,nra q

Suo Moto Appticants

State of Kerata and others Respondents

FP Fil DBY THF 7H

l, Narayana Naik. V, Sic. Koraga Naik , aged 54 years' Secretary of the

iMangsisoac.iGrarnaPanchayat.residingarBe.a'KasargodDiStrictdosoLemntyaffirlr

ano srate as ioiio'ls:

1.1 an'i the secretary oF the Mlangalap Jy Grama Panchayat and I am a!'rdre of the

facts aff irmed by me in this repcri l am swearing to tf iis repol-t based on tne

best of rny knowteige, informati'ln ar-rd belief and facts revealed from the

i-ecords. The report is filecl as ilr e' jr'ed by this Honourable T|ir]unat'
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2. Tire Gfama Panchayat is corleciir''; non-biodegradable waste from the houses

andestabiishmentsthroughHar]i.]aKarmaSena.TheWastecotiectedthrouEh

H3iiiha l'lari^na sena is o'']rnoeal ;" : lo K'ubilni-11r-" waste ptant Nearty s tons of

tegac.v naste is CurnPed inr.he vr.slo iast 4 irro ths. The Pancl'layat

has executed an agreenenl \\'itll :rir genc rneC 'GreeninloTms Eco SL)tu ii'J11s'v ita

cai.ed l?/01 /2024 to iift the iegac; i'ras I eiicd of 2 f'Jeeks.
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The remaining accumutated garbage dumped in the ptant witt be removed by

impLementing a Bio Mining Projectwith an estimated project cost of

Rs.2,oo,0o,00o/-. With this end in view after the f[oating of E-tender' the

tendersubmitted by [/'C.Kutty is accepted and a letter of acceptance ciaied

10l01l2024 iS forwarded to the successful tenderer' The successful tenderer is

altou/ed a time of 28 working days from the date of issue of tetter of acceptance

to execute thework tendered. The Assistant Engineer' LSGD' Mangalapady Gram

Panchayat, who is the lmptementing Officer of the Bio luinlng Project has

informed the respondent that the 3io - mining work can be compteted within a

period of 6 months of commencement of the work' Att earnest efforts witl be

made by this respondent to bring out a solution to this perennial problem'

-;i3. Therefore, it is most respectfutty p;ayed that this Honourabie Tribunat accept

this affidavit and pass necessarl' orders'

AlithefactsstatedabovearetrueandcorrecttoLhebestofmyknowtedgeandbelief.

Dated this the 17'h dai' of luly,2024.
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Sotemnty affirmed and slgned befoqe me

uth day of July, 2024 in my office at N'4angatpady
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VERI ICATION

l, Narayana Naik. V, S/o Koraga Na!k, aged 54 years, Secretary' Mangatapadv

Grama Panchayath, Uppata P.0., Kasaragod, Pln: 671 322' cmail lD:

sccmangalpaciygp@gmail.com. The resporr'jent No.7 herein' do hereby verify that the

contents of the above paragi-aphs No.1 an'1 2, are true to the best of my l<nowledge are

a,cr:(.i ci , :J5i.)i dc,lce ali iiiat I :rave :l'it >Lrcp 'J5s80 aily maierlat 
jaci
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Coun el fo Responoent i\o.7

Date : li.0i.2024
PLace: MangaipeciY
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